
ALLAH",l:lrlD.
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Allahabad This The trnh Day Of [llay,2000

fC--
Original Application No. 874 of 1997

CORAf.l:

j'jHon'ble r. S.8iswas,A.~l.

1. Surendra singh, son of Shri

8al eshurar Singh, r/ 0 \lilla':l e

I arson, Post: fJaraon, Thana: ut ar

Na':;iar, Llisst t.:5 aran ••8i.:har)

2. Rajbali i'lahto, son of Shri Hard,

Lal ('1ahto, r/ a \lillag e: Olhat Jhawa,

PosUJhawa, Thana: Autar Nagar,

Dist t:Saran

3. Had Olaran Plaht o, son of Shri Jairam

Plahbo, r/ a \lilla'=!85abalpur, Post: Sabalpur

Thana: Sonep.Jr, Distt::;)aran.

4. Olruv Rajan i3i.swas, son of :;)hri Ja':loavan

~ingh, r/a \lilla,8 Pladanpur , Post:Naraon,

Thana:~utar ilia-jar, Dist t:~aran.

5. Paras Nath Planjhd, , Sr:n of Shri ~akaldeo

iJanjhi, r/o \lillage Balha,Post:Pandit

Ke Hampur, Thana: tha,=!wanpur Hatt, Qi..sst:

Saran.

RES£RVED
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6. Ram Agya Prasad, son of Shri Rameshwar

Prasad, r/ a liillag e Maithawalia, Post:

Chan Chaora, Thanas rluph sdL, Distt:Saran.

7. Surendra f'1ishra, s on of Shri Harinandan

Mishra, r/ 0 \lillas; e and Post:Jhawa, Thana:

Autar Nagar, Distt.5aran.

b. ~JagEfldra Kumar Singh, Son of Shri Rameshwar

Singh, r/ a \li..llag e Badnlpura,Post GultainCjanj

..I.

r/ 0 Villas e and Post:Kachnar, Thana: ;uvelJanj

i~wad8sh K...JmarSingh, son of Shri Triloki

Nach Singh, r/ a \li..ll&Je Naraon Tola, Post:

Naraon , Ihanas ~utar Nagar, Dist t:5aran.

13. Ram Janam Prasad, son of 5hri Dina Nath

Prasad, r/ 0 \li..ll ag e:iil.ilki, Post:Kumna,

lhana:Kopa, Dist t~ ar an ,

j -- •
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t a , Ashok Kumar 5i rl;J!1, son of Shri Devendra

~ingh, r/o Uilla~e:rrladanpur, Pos t s Naraon

fhana:Aut ar Nagar, Oist t:5 ar an,

15. Deo Kumar Prasad, son of Shri Satya Nar ai.n

Prasad, r/"o Uillalj e:Raeanpur Sindt ola, Pos c:

O1apra, Th anaa l'lushph sdL, Distt:5 ar an ,

16. Raghu Bans Rai, son of Shri Ram Dahin Rai,

r/ 0 Uillag e Haranpurwa, Post: O1aora, Thana:

Mushphsil, Dist t:Saran.

17. Harendra Rai, son of 5hri Ram Dahin Rai,

r/ 0 \li.llag e:Hasanpurwa, Post: Chan Chaora,

Th anat Plusph ai.L, Dist t:2&aran.

18. MahESh Singh, son of Shri Subedar Singh,

r/ a Uillag e Nar aon Tala, Post:Naraon,

lhana:Autar rJagar, Oistt:Saran.

19. Ehola Singh, son of Shri S.Jkhaur Singh,

r/o \li.llaye and Pnst s Naraons Ihanas Autar

Nagar , Oistrt:5 aran ,

20. Jitendra Kumar .;;.ingh, son of Shri Shiv

Nath Singh, r/ 0 villa~ e Panch Patia, Post:

Deoria: Ihanas Autar Najar, Oistt;5aran.

21. r'IithilESh Kumar, son of ~hri Ram Anu~arh,

r/ a \li.llage Pachptia, Post:Deorial Thana:

Autar Nagar, Oistt:::aaran.

02z'-- _
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22- Umesh Kuma.rSingh, son of Shri Jai Narain

Singh, r/ a I.ti.llag e Gopalpu r, R. U. Naraon,

Thanas Acat ar Nagar, Distt:Saran (ChapDa}

23- La! Babu Flai, .;)on Of :Jhri ::iurAj Rai, r/a

Villag e~ Gopa!pur, Post: Naraon, Thanas Ai tar

Nagar , Qis stt: Saran.

24 YCgendra Rai, son of Shri ..•hiv Balak Rai,

r/o I1ill~e: Hasanpurwas, Post Office: Chan Chaara,

Than: i'kJphsil, Distt: Saran (Chapra)

2 S- Rcdheshyam Pasawan, son of Shri Raj e.ndra

Pas auan , r/ 0 Vill a9e: I'lala, P. 0.: Gurkul Meniya,

Disift: :laran (Chapra)

26- Paras Prasad, son of 5hri Ji tan Prasad,

r/a 1.ti.J,1age:Kharati, Post: Traia, Than: Traia,

Qistt: Sal:an.

27- Brij Ki.ahor e Singh, son of ::ihri i:hagwan Singh,

r/ 0 I.ti.llage: Sherpu r, Pas t: Ghaighata, Thana:

Chapra, Thana: f'lts!"¢1sil; Diste: Saran.

26- Jai Prakash I"arain Yadav, Son of Shri

Chandrika Prasad, r/ a \li.llage: Naini Pachhim

Tala, Post: Naini , Thana: Mushphsil, Oistt: Saran.

29- Shivji Rai, son of Shri 5uphal Rat, r/ 0

I.ti.llage: ~lai thawalia, Pas t:'Chaora, Thana: I'l.Iphsil,

Qistt: 5 aran.

30- RamChandra Rai, son of 5hri Grij Kishore

Rai, r/ 0 \1illage: Narainpur, Past: Rahampur,

\li.a: 8asant, Thana: Garkha, Uistt: Saran.

31- Aud63h Singh, s on of 5hri Kam Chandra Singh,

r/a \li.llage: Placlanpu r , Post: Naraon, Thana: Awtar

Nagar, Disttl Saran.
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32- Chandarama l-'rasad, scn of ~hri Kameshwar

Prasad, r/ 0 Villag e: Maithawalia, Post:

Chanch nsr-a, Thana: f'l.Jshphsil, Dist c.: Saran.

32- Sukhnandan .Jingh, son of !Jhri Rameshwar ::lingh,

r/ 0 Ilillage: Ddapur, !Jost: Baruwa, Ilia: ,J onepur,

Thana: !JonEpUr, Distt: .;)aran.

34- Elisheshwar Singh, son of ~hri Pujan !Jin~h,

r/ a \.tl.ll ag f:: Chamarhi a, ~ost: Kal a 8i.shunpu ra,

Thana: Daubpur, Dist t: Saran.

35- Raj end ra R i, son of 5hri Late Ram Chandra

Rai, r/o Village: Naini Pachhim Tola, Post:

Nai ru , Thana: ("Usf"hil, Diatt: Saran.

36- Ram I swar Rai, s on of Shri Lachan :1ai, r/ a

Villag e: Aloni Banwari Din, Post: Garkha, Thana:

Garkha, uistt: ~aran.

37- f'lah93h Rai, son of Shri Kamal Rai, r/o Village:

Planpu r , Post: Dighl~ara, Thana: Dariapur, Uistt:

;;)aran.

38- DinS3h Kumar I'ianjhi, son of shri Rajendra

Manjhi, r/ a Ililla e: Plala , p.O. Gurkul l'letlhiya,

Thana: i"Usphsil, Dis tt: Saran.

39- Baijwath Paswan, son of sri athura Paswan,

r/ 0 villag e: Darihara frluwal, p.U. Dariyapur,

Thana: Dariyc.pur, Dls t t s Saran.

5/(----



40- Tarkeshwar Prasad .;)ingh, son of sri shiv

Shankar .:lingh, r/ a I.Ii.lla",el Maithawalia, Post:

Chanchowra, Thana: f't./sphsil, Distt. ;;)aran.

41- Ashok Sil'l9h, son of sri Ram Nath Singh,

ria I.ti.llage: .;)irsha 8ali, Post: Sarai bu~Garkha)

Tha na: Amnor Distt: Saran.

42- Ram Lakhan Prasad Yaday, son of sri Raghunath

fai, r/ a Villnge : f'laithawalia, Post: Chanchowra,

Thana: lY\.Jphsil, Uistt~ Saran.

43- Awadhesh Kumar 3ingh, son of sri Baleshwar

~inyh, r/ a Vi11a_e: Naratn Tola, Post. Nara on,

Thana: Autar i~agar Oist t: .;)ar an ,

44- Ram Pr at.ap Prasad, son or sri Dea Kushun

Prasad, r/ a vill age: Methawalia, P. w. Chao Chaora

Thana: l"l.Jphasil, Oistc. Saran (Chapra)

45- Gina Nath Pandey, son of La te J anardan Pend ev,
r/o I.Ii.llage: Naraon, p.O. Nara m , Thana: Awatar

Nagar, Distt: Saran (Chapra)

•
tl6- Eti.raldra :aingh, son of Sri Sabhapati Singh,

rI a villag e Panch patia, Post Uffice: Deowaria,

Thana: Awatar Nagar, Oistt: Saran (Chapra)

47- Akhil esh Pasa wan, s Ql of sri Varanasi Manjhi,

ria villcqe: Arori, P.O. Garkha, Thana; uarkha,

Oistt;: Saran (Chapra)
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48- Raj 8i.nd Kumar Singh, son of sri Jagan Nath

~ingh, r/o Village: Panchpatia, p.O. Oeowaria,

Thana: Awat at' I~agar, Oiatt: Saran (Chapra)

49- Gopal Prasad Singh, son, of sri Sabnapat L

jingh, r/ 0 Villa::;le: Panchpatia, P.O. Oeowaria

Thana: Awatar rJagar, Qistt: Saran (Chapra)

50- Ram Narai Rni, son of Ramje Rai, r/ 0 villag e

Eti.shahi 8.Jlaki Tola , p, c, Mastichak, Thana:

Dani.apur , mstc: Saran (Chapra}

51- Umesh ;;Jingh, son of Sri (\apil oeO Singh, r/ 0
L

Village: HusE.n Bagra, p.O. Rampur ke tala,

Ilia: As a ea, Qistt; Siwan.

.0 •• 000 ••• Appli cants

Versu s

1- The Un!on Of India: Thrcugh /he General Plana" er ,

North Eastern Railway, Gorakhpur.

2- The Chief Engineer Gorakhpur LJivision,

l\lorth Eastern R"'ilway, Gorakhpur.

3- The Inspector Or works (East) North Eastern

Railway, Gorakhpur.

4- The Inspector Of works (Workshop} North E--stern

P9ilway, Gorakhpur. • .••. 0. RS3 pond ents

(9t AdV: Sri A. _thaI ekar )

?ll(
------

••.• 8-.
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(Bf Hon'ble Mr. S. 8i.swas, AoM.)

In a j aint application, 51 applicants seek the

following remedies:

i) Direction to the respondents to r e--enuaq o the applicants

and also, regularise their service on the basis of pcsition of their
~ ,

nan es regis t er ed in the Li f e Casu al Lab QJ I' Regist ereJ...

ii} Direction to respondents not to give anployment to

fresh casual, labuJrers- before taking the respondents back.

2- All the applicants worked for more than 240 days

between 197~85 in sp el l e , as referred by work Inspector, Railways

on differsnt dates. ThE¥ were di s sn.j aq ad on before1980- exc spt Lnq

::iri Uina Nath Pandey Pla cch 1981, Avd63h Ku , ;;Jingh Oct. 1981, Tarkeshwar

Prasad ~in9h Oct 1981, Aru ragh ;;Jingh Uct 1981, Lshuar iiai j\larch 1981,

riam Lakan I-'rasad Yadav Oct 1981, I'lithelash Kumar Oct 1981, Kam .Jana..

Prasad oc t 1981, Kaj ..Jallaoh ilpJ1to oct 1981, :JUreno:.:-aj'li.shra I'lanch

1981, .;)urendra ....in_,h oct 1981, --ms:>hKumar .;)ingh oct.1981. Their

sanction for reenyagsnent at tel' diSen'::ja::lBllent was not renewe~Since

then the r as p onosn ts h vc re-en'.jaLj6U others en 28-5-93,12-6-93 ana

24-10-94 , bu t not .11 Ern •

Pandey, anu their j uru or were en':jaged in 1994

!he app.ld can t- met the rC...ii--Cllul::rtlt",in tru ; c onnec d, on

but with no avail. Their v ero al, p r oui s es werE:,not

TI1e ccunc el lor the applicant app ear eo la",t time on

14-~99. Thereat-tel:' he repeateuly ;;;icut,;ht auj cu rnmant on pel'<.>Cllal

!:;lI'cuno,; (19-8-99 anu 11-1 1-99) He rn au e no app ear enc cP Oil 0-3-200 ano

17-5-2000. ~incL thi", i", a 1997 case and ::.hb coun ....el r or tile applicant

h a s ,:,eeninglj lost Lrit er ss t io the case, I p r oc aeo co decide~ case

on merits on the o2bis of r sc ords ,
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4- As per the submissions ct-the applicatns they

worked 1n spell s r or more than 240 days prior to Oct. 1981 but
were discharged. Itis an admitted Tact that they hold no casual

labQJr caro- on the allB3ed grQJnd that these lIIere not issued to
than in~that period. The r~pondents CQJnsel in their rEplay has
totally denied. any record lilhatsoeverin -rSilpd- of these

applicants. The1r names also do not figure in the Live Casual

Employees REgister. The respondmts' counsel. has stated that
interms of Hon·bJ.e CATAllahabad's order in O.A. 73 of 1992,

. vi>'
8aijnath and others vs. Live Casual LabQn RB3ister was prepared for
ex-casual labours~ ~rked upto 19~1 by issue of prq:»er
notification (dt. 25-11-93). The applicant's namein the first
place do not appear there as claimed. Nor they responded to notfn
dt. 25-11-93 and made any efforts to get thaLr names Etltered th~,

Had they got any claim, they would have availed this ~portunity.

1h ey have done naLth ere lh eLr su tmissi on that their names appear

in Live CaSlial.Labcur er Register is factually incorrect. The

resptndents have refuted the all ~ations c:A reengag S1Imts of others
~--.. V

llliiodid not fulfill the d:la et:rti;1!Infor abaorptJ.on as ctntained,~ ~
in decision in O.A. 35EYa9 or O.A. 6\1'92 after medical fitness ~

existing vacancies. Similarly no ex-casual. labellr belonging to

the general category has also beEtl reEtlgaged. The nanes cited by

the applicants were th$le of sic,. ~T.Candidates IIIholIIere Etlgaged

tn the basis of Hon'ble CAT'Sorder in O.A. 35&"69 and 6\1'92. It .-

liJas also bem deni ad that K.N. Pandey in junior to than.

The pet.i ti oners IIIere di.scharg ad fill prior to

Oct. 1981, wt their pres ent appli caU Q'l lIIas fil ed in 1997 aft er mOl'e
than 16 years. Even their representations before the r~pondmts is

dt 10.5.97. lhaLr verbal approach, cannot be taken as wthmtic.

6- In the si.tuat.iCll and for facts and I Slal position

enumerated above, the O.A. fails on mati ~. 1he u.A• is dismissed.

No Costs.


